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17:23 hrs.
STATEMENT RE : CONDITION OF M. PS
INJURED IN THE POLICE LATHI CHARGE
IN DELHI ON 6TH APRIL, 1970

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : Mr. Deputy-Speaker,
I have ascertained the present condition of Shri
Raj Narain and ShriGeorge Fernandes from the
All India Institute of Medical Sciences.

Shri Raj Narain was transferred to the
Medical Institute Hospital on 8 April from the
Safdarjung Hospital. He had sustained a
fracture on the left foot. The leg below the
knee has been put in plaster. A rubber heel
has been fixed on the plaster and Shri Raj
Narain is being encouraged to walk with the
aid of a walking stick. His general progress
is reported to be satisfactory.

Shri George Fernandes was  admitted to the
Institute Hospital on 14 April. He is being
given symptomatic treatment and general
investigations arc also being made.

SHRI S. M.BANERJEE (Kanpur): When
Shri George Fernandes was admitted to the
Willingdon Nursing Home, we allsaw him. At
that time, as a layman—I am not a doctor nor
a compounder I saw that he was very badly
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[SHRI S. M. BANERJEE]

beaten and had a head injury. Naturally, he
was absolutely in a state of delirium then.
He could recognise us, but he was surcharged
with emotion as a result of the beating. How
was it that when he was discharged from the
Willingdon Hospital, again he had to go to the
Medical Institute ¥ Are they playing with
his life ¥ I say this because I have a very poor
opinion of the Willingdon Hospital. So,
there should be a proper enquiry.
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SHRI Y.B. CHAVAN: 1 have said that
¥ ic t is being given and
c:rnm investigations are being made.

SHRI S. M. BANERJEE : Why was he
released 1

SHRI Y. B.CHAVAN: He was discharged
from the Willingdon Hospital at his request
so that he could probably be admited in the
All India Medical Institute.

1726 hrs.
DEMANDS FOR GRANTS, 1970-71—Contd.

Ministry of Industrial Develop-
ment, Internal trade and com-
pany Affairs—Conid.

SHRI S. 5. KOTHARI(Mandsaur) : 1 should
like to make two very comstructive suggestions
to the hon. Minister. Firstly, every effort
should be made to promotc production in this
country, because inflationary tendencies are
asserting” themselves. Industrial licensing
policies are a means to an end, they are not an
end by themselves. Licensing procedures
should be modified and simplified in such a
manner that they do not act as an obstruction
to growth. This is very vital.

With regard to asets, if there is economic
growth, it is bound to lecad to formation of
some economic assets.  'What I am against and
what the Government should be against is
sbust of ecdnomic power. If it Is abused at
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any stage, you may come down with a strong
hand and curb the abuse, but de not curb
economic growth as such, because it is neces-
sary for generating employment and incomes.
Small-scale industries can be best developed
along the Japanese power-driven model lines,
That is very necessary. Nothing is being done
to encourage them. Even the Income-tax
rules do not allow long term loans
which are given to small-scale industries
to be accounted for as capital for purposes
of getting exempted return on capital employed.
Small scale industries should be promoted and
encouraged in every possible way, and the
best method, as [ said, would be to build them
along the Japanese power-driven model lines,

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL. TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) ¢+ I have listened with atten-
tion to the various speeches made by the hon.
Members in the course of the discussion on the
Demands of my Ministry, Some very valuable
suggestions have been made byhon. Members to
which 1 promise to give due consideration.
But at the same time I must express the view
that I find that very inadequate appreciation
is visible, from some of the speeches, of the
fundamental features of our economy and the
basic social and economic direction in which
we would like the country to go.

I would like first of all to take up some of
the points which have been urged by several
hon. Members. It was said that there has been
no increase in industrial production. In fact,
one of the Members went to the extent of say-
ing that there was stagnation so faras industrial
production is concerned. I am sure that if
they had carefully looked into the facts and
figures of the development which has taken
place during the last two years, such observa-
tions would not have been made. I entirely
agree that so far as 1966-67 was concerned,
there was recession and there was practically
no devclopment at all. 1968-69 has shown
considerable recovery and if we see the facts
and figures regarding the increases in produe-
tion hon, Members will be convinced that our
country is well on the way to recovery and

there is nothing for us to feel dejected.
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SHRI F. A. AHMED: My hon. friend
wants that the figures for 1966-67,68 and 69—



